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Ho, F1432° ( F.ll0.261/5/87-1T7): In ¢
cenfﬁrreﬁ b{ subegection{!) of Zection
aet, 1261¢ 43 of 1961) and supersession
notification 10,6074 P.11c.261/1/ =137}
in this resgard the Central To.ré of gir
directs tnat sppellate Assisbtant uowm
of the Jange specified in colum 1 of e Schedule below
shall perform their functisps in respedt of all persons

and incomes assested o Income-tux in he Incom>=-tax Circles
Wards and Districts [ pedified in the ¢ rrespenﬁing entry 1n
Column 2 thereof excluﬂzng all persons| and incomes azsassed
te Ineome«tax ove . wnich tie jurlsdlc 'oﬁ.v@sts in Conmissioner
of Incoma=-tax(Sppeal). : .

¢ise of the povers

of the Invems~-tax

of the nprevious
dated 19.12.108%

ct Taxss, hereby

kioner of Inconc=-Lax

: uﬂk ﬂU;&.&_

v _Sange ' - zggqgg-tax Circleésfuards & ﬁiétricts.
Azpsilate Assistent 1) Gomp. Uidt.l. .

Germissioner, Range 2) Comp. Digt.IT.

1, Calcubia, J Comp. vipt.ITX.

) Comp. Tpt.Iv.
5) i;omp. D. ﬁ.*\f:

7) ﬁaremgn Compnies Glrcle-l.
8) Foraigh|
9) {o-eper tive Teusing Circle

10) Co-epert:tive fecieties Czrcle.

_11) Jute Cikcle,
_12) Lpecia, ClrcL@-VIII(Lomp.Qi*t.V).
i) upacia Circle=I,
pec Irvestigation Pircie-x,
15) .peqi £ Investigation Circle-II,
10) Companics Jist.-VI.
17). lHon-Hesident Cirecile,

tjhereas the Income-tax Cifels, Uard or Uistrict or
part thereof star@s transferred by this notification ffrem
one Rangs to aneother Range, appealls ariging eut of the '
agsesspents mede in that Ircome-ﬁhx _fircle, '[ard or District
or part t erecf and pending immediztely before the daie of
this Notific.tien heforc the appdllate Assistant Commission
of the Range from vhom tha* Incope~-tax Tircle, tizrd oF:

° 'CCOIQZOIOO



